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UNSTARREDQUESTION NO. 867
TO BE ANSWERED ON THE 14'H DECEMBER 2018/ AGRAHAYANZA3, 1940(SAKA
Losses to NBFCs

867. SHRIT. RADHAKRISHNAN:
SHRI S.R. VIJAYAKUMAR:

SHRI SUDHEER GUPTA:

SHRIS. RAJENDRAN:

SHRI ASHOK SHANKARRAQ@HAVAN:
KUNWARHARIBANSHSINGH:

Willthe Ministerof FINANCEDbe pleased to state:
(2) the numberof Non-BankingFinance Companies(NBFCs) and Housing Finance

Companiesfunctionin the country State/UT-wise;

(b) whetherthe NBFC and Housing Finance Companiescould run into troubles due
to default, if so, the detailsthereofand the reasons for the same;

(c) whetherthe Governmenthas conductedany enquiryon such defaultingcompanie:
recentlyand if so, the detailsthereofalong withthe outcomethereto;

(d) the action taken/beingtaken by the Governmenton erring Board of Director of
such companies;and

() whetherthe Capital markets regulator SEBI also met the top four credit rating
agencies recentlyto discuss theirassessment of liquidityof NBFCsand HousingFinance
Companiesand if so, the detailsthereofand the outcomethereto?

ANSWER

Minister of State in the Ministryof Finance
(SHRI SHIVPRATAPSHUKLA)

(a) to (e): Informationis being collectedand willbe laid on the Table of the House.



